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Central Administrative Tribunal
Lu g  know  B en ch , Luci

M C.P.No.67/2005 in O.A.No
/ :

'iMonday, this the 16̂ h day of

m ow
1f
^48/1996 

March 2009

i  ̂Hon’ble Shri Shanl<er Rdju, Member (J) 
Hon’ble Dr. A X  Mlshrn, M lm ber (A)

:
Shri Virendra^Singh aged about 44 years 
sfo'Shri Mangat Ram r/o 1423/1, Block-A 
Indira NagariLucknow'

(By Advocate: Shri Alok Trivedi)
..Applicant

I i Versus

1.
j 1

A:P. Mishra aged about 53 years 
Chief X'dministrative Officer (Construction) 
Northern Railway, New Delhi ^

2. Dharahi Singh
Chief Administrative Officer (Construe 
Northern Railway,
Lucknovy Division, Lucknow

ion)

3. Sri Vivefc So hay.
Presently posted as the General Manager 
'North Central Railway, Subedarganj, A îlahabad

(None for respondents)

O R D E R ( O R A L )

..Respondents

Shri ShankerjRaju:

?'I
What v̂j/e find that during the penflency of this contempt 

petition, MA-'2560/2008 has been filed b'ŷ j the applicant whereby
' { ■T • I i

a representation for regularization in Group ‘C ’ has been made.
i;  .

Representation has been forwarded to the DRM (Lit), North
ri ' J

Central Railway, Allahabad,

1 j

2. With jd direction to the responjdents to consider the 

representation in tune with the directions of the Tribunal to

/



1

regularize tlie  applicant in Group ‘C ’ with all benefits, this CP 

stands disp|Dsed of. Notices are discharged. This shall be done 

within a p# iod of three nnonths from the date of receipt of a

1 ■ Icopy of this Iprder. In case the applicant! is still aggrieved, it shall

be open ko him to take appropriate legal remedy in

. iaccordance with law. No costs.

S '
( Shanker Raju) 

M em ber (J)
( Dr. A.K.'AAishra)
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